
319 Written Answers OCTOBER 18, 1982 Written Answers 320 

Drinking Water 10 Indian Villages 

2411 . SHRI HARIKESH 
BAHADUR : Will the Minister of 
WORKS AND HOUSING be 
pleased to stato : 

(a) whether it is a fact that only 
10 per ccnt of Indian villages have 
access to drinking water despite of 
the expenditure of Rs. 622 crores 
(Surya' Sept. 1982); and 

(b) whether Government propose 
to have a programme of hand pumps 
for every village in the country. in 
view of energy crisis? 

THE MINISTER OF PARLIA· 
MENTARY AFFAIRS AND 
WORKS AND HOUSING (SHRI 
BHISHMA NARAIN SINGH) : 
\.a) Out of 5.76 Jakh villages as Per 
1971 census, 2.31 lakh villages have 
been identified by the State Govern~ 
ment as 'probJem villages' still to be 
covered \\ ith safe drinking water 
supply as on 1-4-1980. 

(b) D..le to limited financial 
resources an j with a view to achieve 
maximum coverage of identified 
p ro blem villages it has been impres-
sed on the State Governments to go 
in for low cost solutions like installa-
tion of Hand~pumps whenever 
feasible. 
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Grant of Highet Scale of Pay to 
Draftsmen working in Flood Control 

Wing, Delhi Administration 

2413. SHRI R. N. RAKESH: 
Will the Minister of IRRIGATION 
be pleased to state : 

(a) whether Delhi Administration 
had sought the approval of his 
Ministry to the grant of higher 
scale of pay at par with CPWD to 
the Draftsmen G rade I, II and III 
working in the Flood Control Wing 
of the Delhi Administration; 

(b) if so, whether the same has 
since been accorded; and 

(c) if not, the reasons for the 
dolay in according approval 'I 

THE MINISTER OF STATE IN 
THE MINISTRY OF IRRIGATION 
(SHRI Z. R. ANSARI) : (a) Yes, 
Sir. 

(b) No, Sir. 

(c) Matters reg rding the grant 
of. higher scale of pay to the 
Government personnel of Delhi Ad~ 
ministrati0n do n t c me under the 
purview of this Ministry. DeIhl 
Admini tration ha e be n adyiseJ 
to ta~e up the matter with their 
Finance and other appropriate 
auijlorities. 




